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MembeTs Bill& and ReBOZutiona 

Natioaal Anthem ESTIMATES COMMITrEE 
1744 J 8hri Yashpal Singb: 

. L 8hri Bish:mchander Seth: 

Will the Minister of Home Mairs 
be pleased to state: 

(a) whether it is a fact that his 
Ministry has issued directive to all 
State Governments and Aciministra-
tions of Union TelI"itories about the 
playing of the National Anthem; and 

(b) if so. the reactions of the State 
Government thereon? 

The MInister or Home Affairs ISbrf 
La! Bahadur Shastri): (a) and (b). It 
has been suggested to the St:ite Gov· 
ernments that the playing of the 
National Anthem in cinema houses at 
the end of the evening show should 
be encouraged. The reactioH. appear 
to be favourable. 

12 Ian. 

PAPERS LAID ON THE TABLE 

MINISTER'S (ALLoWANCES, MEDICAL 
TREATMJ:m' AND OTHER P!uvn.EGzs) 

AMENDMENT RuLES 

The Minister of State in the MiDis-
try of Home Mairs (8bri Hajamavls): 
Sir, I beg to lay on the Table a copy 
of the Minister's (Allowances, Medi-
cal Treatment and Other Privileges) 
Amendment Rules 1963 published in 
Notification No. G.S.R. 431 dated the 
8th March, 1963, under sub-section 
(2) of section 11 of the Salaries and 
Allowances of Ministers Act, 1952. 
[Placed in LibTary. See No. LT-I0951 
63]. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

'NINETEENTH REPORT 

Shri Ilem Raj (Kangra): Sir, I beg 
to present the Nineteenth Report of 
:the Committee on Private Members' 
Bills and Resolutions. 

TmRTY-FIFTH REPORT 

Shri ~asappa (Bangalore): I beg to 
present the Thirty-fifth Report of the 
Estimates Committee on the Ministry 
of Steel and Heavy Industries-Heavy 
ElectricaIs (India) Limited, Bhopal. 

12.02 brs. 

DEMANDS FOR GRANTS-Cantd. 
MINIsTRY OF TRANSPORT AND COMMU-

NICATIONs--Cantd. 

Mr. Speaker: Further discussion 
and voting on the Demands for Grants 
under the control of the Ministry of . 
Transport and Communications. Out 
of nine hours, three hours have been 
exhausted, six hours still remain. 

Shri R. S. Tiwari. 
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